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Bid for consultancy services in laying 
pipelines on global scsie *gr *U India 

limited

e m  SHRI C. K, CHANDRAFPAN: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state:

(a) whether Oil India Limited has 
made a bid for the consultancy ser­
vices in reservoir engineering and in 
the designing and laying of petroleum 
pipelines on a global scale; and

(b) if so, the broad features there­
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OP PETROLEUM AND 
CHEMICALS (SHRI DALBIR
SINGH): (a) and (b). No Sir. How­
ever, the Engineering Projects (India) 
Limited (EPIL), a Government of 
India Undertaking under the Ministry 
of Heavy Industry, has submitted a 
bid to the pertamina of Indonesia for 
the construction of natural gas com­
pressor stations, transmission pipe­
lines etc. for a gas project in Sumatra; 
the EPIL has taken the Oil India Ltd. 
(OIL) as its consultant. So far as 
reservoir engineering is concerned, the 
OIL has not yet made any bid for 
consultancy services on a global basis
Setting up of New Broad Cange Shed 

for Kerala
6777 SHRI C. K. CHANDRAPPAN: 

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether the Broad Gauge Shed 
in Erode is nearing its full capacity; 
and

(b) if so, when the question of set­
ting up a new Broad Gauge Shed will 
be considered, and whether that would 
be set up in Kerala?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHP. SHAW QURESHI): (a) No. 
Esther 23 diei&el locos of South-Ceal- 

Rahway a$ p*e*ent homed at Erode 
Wil| b* transferred to South-Central 

a*eael OstA at K*zipet. This 
w$tt rep*a«* mtae capacity for South­

ern Railway. Similarly 56 diesel locos 
of South-Central Railway based at 
Gooty will! also be transferred to die-, 
sel shed at Kazipet of South-Central 
Railway releasing further capacity on 
Southern jRailway.

(b) Question' of setting up a new
B.G. diesel shed, therefore, does not 
arise at present.
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Sailway line from New Gooch Behar 
to Golakganj and New Mataagwi to 
Sitai (Northeast Frontier Railway)

6779. SHRI R. N. BARMAN: Will 
the Minister of RAILWAYS be pleased 
to state:

(a) whether his Ministry proposes 
to construct two new lines (i) from 
New Cooch Behar to Golakganj over 
Tufanganj Sub-Division ih the District 
of Cooch Behar and (ii) from riew 
Mainaguri to Sitai i.e. from Jalpaiguri 
jo  Cooch Behar District;

(b) whether there is tremendous 
scope to make the lines viable and 
Profitable; and

(c) if so, the period during which 
the survey report will be completed?

THE DEPUTY MINISTER IN THE 
MINISTRY QF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) N&
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(b) Pvima. facie there appears to be 
littla traffic justification for the con»- 
traction of the suggested rail links

(c) Does not anse
Increase in reservation of 1st and mrd 
Class lor Calcutta (ram New Cooch 

Behar

6780 SHRI B K DASCHOWDHU- 
RY* WiU the Minister of RAILWAYS 
be pleased to state

<a) whether rush of passengers has 
tremendously increased at New Cooch 
Behar station for the last two years,

(b) if so, whether the number of 
reserved berths and seats in the 1st 
Class and IUrd Class is proposed to 
•be increased to 12 and 32 respectively 
for Calcutta from New Cooch Behar, 
and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OP RAILWAYS (SHRI 
MOHD SHAFI QURESHI). (a) No

(b) and (c). Does not arise as the 
quota of 4 first class berths and 12 
berths and 16 seats in third class al­
ready allotted at present to New 
Cooch Behar station for Calcutta w 
not fully utilised
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Inveattgattau Into coawgumanta booked 
Underweight tt*m Delhi Station to 
Howrah by Parcel Staff, M hl Static*

6782, SHRI MAHADSSPAK SINGH 
SHAKYA. W il the Minister of RAIL­
WAYS be pleased to refer to the leply 
given to Unstarred Question No. 2085 
on the 0th March, 1978 regarding in* 
vestigations into consignments booked 
underweight from Delhi Station to




